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GRIGINAL APPLICATION REGN,NO.531/87 . o
Counsel for Applicant : Mr. C.Appa Rao
Counsel for Respondent @ Mr. K.Jagaﬁhadha Rao, CGSC

ORDERS OF TRIBUNAL

Admit. The applicant who is now warking as
Scientist 'E' at Defence Research & Develapment Labora-
tory, Kanchanbagh, Hyderabad, has contended 1in this

. Sl for il o
application that he 1is =1S ~ the post of
Sciemtist 'F' at ARDE, Pune. He submitted his application
for being cunsidergd for the post on 12-2-1987. Housver,
the Departmant has net called him for interview for the
said post. The applicant has come before us stating-
that he fulfills all the gualifications prescribed for
the post of Scientist 'F' in ARDE, Pune uhilch are as

follows:

TN .
" ftleast second rclass Bachelgr's Deoree in

i

ngineering or Master's Degree~in Science from
T

e
g reconnised University or eguivalent.
*

2. Ten years Resgarch, Design, Development and
Broductinon experience in the field of Armament
Stores and thelr testing and evaluation with
knowledge of related saoftware of which at least
threes years shnuld have bzen in a responsiblie
capacity with experiences in performance evalua-

tion and transfer of technolooy.

Desirable gualifications:

Master's Degree in Engineering or Ooctorate

it

Degree in Science.

contd.ea..e2




IN THE CENTRAL ADMINISTRATIVE |
TRIBUNAL; HYDERABAD,

' THE HON'BLE MR.B.N.JAYA SIMHA (V.c.
AND
. THE HON'BLE MR,D.SURYA RAO: (M),

%

NS

CRDER/FFReMERT

0.A.TO, fHeietion, 245 )87
(W g Jo

Di&(oge B q)’l‘t b

gm—"

1 Central Administsativa T+ bnnal,
DES ATCH.
WV
14001987
HYDERABA BENCY,

b Y

4

-



and consideﬁffcr the post. He made a reprasentatiqn
dated 12-3-1987 to the Scientific Advisor to the Raksha
Mantri and Secretary to Government of India, ﬁepartment
of Defence & Research &lDevelement, Ministry of Defence,
New Delhi requestihg that he may be congidered for the

s&id) postg)

2. This application can be dispossd of at the admissian

stage with the following directions:-

That the applicant be celled for interview 1if
according to the statement made as above he fullfills
all the requiremants for the post of Scientist 'F°

im ARDE, Fune. If the apglicant does not mest the

requirements of the post he shall be intimated as to

uhy he has not qualified.

With these directions we dispose of fthe application.

Mo order as to costis.

(B.N.JAYASIMHA) (D.SURYA RAD)
Vice Chairman Member (2}

Dated: 27th March 1987,




